! NATIONAL COMPANY LAW TRIBUNAL
s AHMEDABAD BENCH
-AHMEDABAD

T
IA 394/2017 walth Co. Appeal No. 28/252/NCLT/AHM/2017

Coram: Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: Shakhubai Bhausaheb Sindhe.

(Shinde Human Resources Pvt Ltd)
V/s. '
Registrar of Companies, Gujarat.

Section of the Companies Act: Section 252 of the Companies Act, 2013
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Learned Advocate Mr. Ishan Shah present for Applicant. None present for ROC in
1A 394/2017. ' '

Heard arguments of Learned Counsel for Applicant.

Order reserved.

- MANORAMA KUMARI
1 - MEMBER JUDICIAL
Dated this the 4th day of December, 2017.




